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. 2200] ¢ feeft, gEerfiam, 7€ 7, 2026/ 9@ 17, 1948
No. 2200] NEW DELHI, THURSDAY, MAY 7, 2026/VAISAKHA 17, 1948
s TRagd Sl TSRt Jared
7S faweft, 7 71, 2026

FT.. 2291(3).— Frx [T AT, TET TSTANT ATTHIT 1956 (1956 F7 48) (FE T89H =HF T4Tq
I<h ATETIH FgT TAT ) T &7 3F il IT-4TT (1) T & AHAT AT TN Fd g0, T AT 2l ST
& TATH o 3T 9397 3090 TT F ATHAT Sred | AR ad-T@ L (ATHAT-GLT, FI07-1) Fre-F41e TFH-
T wE & .. 0.00 7 7. 51.1.50 T & S[-@UE & M (FTSHL01/TeE 9Mee Aigd 2-A/4-o
FT FATAT AR, LAV, Twe= A TATAT o AT TATST o Torw g 7 srofera 8 fSraewr gtery aoia =
FTEAT | 3T =T B, UHT W FT TSI FLA 6 S0 ST il AT FAT g |

Fre oft =7f<F, ST 3% G # Raes g, 3 afafaaw it anr 37 i 3u-am7 (1) F 9= @i
SIS o TorT UHT I o STANT 92 TSI | T8 SATEEAAT o TR1 Sl a8 SHhHie (@ & Siad a0
ATITT The T T |

THT Yol ST FeAT TITEERTT, 74T A9 Sremfeswrit (70 wa 110), et &1 forfad =7 7 sy&qa
#F1 AT A IHH IEE AT ATAFRIAT ThT STUar ST qeAw Uiy, Artdl il AT &9 7 AT

3215 GI/2026
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ForetT farferss T9rae g q ST 7 STa@< 39T S Ut sraf~rt i qAaTe F 7t 997 U $fw St #
F T, AT FIE 2, FOrE Ferw wrierTdy swaeT TH, e g AT aT IR 7 ATGATd FT T T

ST T T |

g |

& oI 3eT Raas ARRAT T HLrerr o ST aar 2 |

ATAT

% srferfea it e 397 it IT-emT (2) F rehie werw urteERTEr gy T e of v sraer sifay

TH AT o AN AT ATAT 1 6 LT AT T 41T HETH TTIERT o 3 HIATAT | ITASH

AL T 00 ST & ATHAT o7 # I Iq-Te@ e (ATHAT-BET, F207-1) BTE-Fe Uad- At
FITEIT & F3h.HT. 0.00 7 &.47.1.50 T % o0 ooiq ¥ ST aTelt =T Ted AT ST digd S &

fere feawor
T T qTH: ITC TaT INEEIKIEENIE ]
%ﬁl‘eﬁ U EET || ATTwR|| A Ea A FTETRT || T T SARA
e (RIEIREEIEY (FRT)
1 2 3 4 5 6
T T ATH: SATHAT
T T ATH: TEETT TATAIC
1 224 BEl F 0.0278 (%37 ) 0.0278
2 228 IBELl F 0.0012 (2Fa7) 0.0012
3 231 IBELl F 0.7969 (2Fa7) 0.7969
4 232 RECARd] EELIL 0.001 (Fa7) 0.001
5 775 LRIl GEET 0.1495 (FFa¥) 0.1495
6 787 REL T 0.27 (BFe7) 0.27
7 788 GREAR] GLEL 0.012 (FFea7) 0.012
8 789 GREARY] EERIL 0.029 (FFe77) 0.029
9 790 IREL T 0.9397 (3Fa¥) 0.9397
10 791 GREARN] EERIL 0.0201 (&Fa¥) 0.0201
11 792 GREARY] ATAT 0.017 (BFeaT) 0.017
T/
12 793 T B S v — 0.089 (%77 ) 0.089
13 794 IREL T 0.027 (3Fe77) 0.027
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14 795 BEl F 0.0952 (Z%aT ) 0.0952
15 798 [REL e 1.1289 (FFI7 ) 1.1289
16 845 [REL e 0.0016 (FFa7) 0.0016
17 846 GREIRAS G 0.001 (FFT ) 0.001
18 847 BEL T 0.13 (FFaT) 0.13
19 848 BEL T 0.1716 (33T ) 0.1716
20 849 GASARl GLEdI 0.015 (ZFX ) 0.015
21 852 BEl FT 1.1455 (ZFT7) 1.1455
22 857 IBEL FT 0.9798 (ZFaT ) 0.9798
23 858 fAsft T 0.6001 (747 ) 0.6001
24 859 IBEl F 0.8573 (3537 ) 0.8573
25 964 GASARl T A 0.0325 (FFa7) 0.0325
26 965 TRT AT 0.041 (F%FaT) 0.041
27 966 REL e 0.4999 (FFI7 ) 0.4999
28 967 IBEl F 0.3742 (F%77) 0.3742
29 969 [REL e 0.0157 (FFa7) 0.0157
T T ATH: KT TEATHIX

30 2750 REL e 0.0014 (FFa7) 0.0014
31 2751 GRCOE] GLEdI 0.0007 (FF47 ) 0.0007
32 2752 GASIRl T q 0.0012 (FFa7) 0.0012
33 2776 GASIRl GLEdI 0.0137 (&7 0.0137
34 2783 REL Ekl 0.1854 (FF47 ) 0.1854
35 2784 AT AT 0.0083 (&7 ) 0.0083
36 2790 REL Ekl 0.2952 (FF47 ) 0.2952
37 2791 REL e 0.1558 (FFa7 ) 0.1558
38 2792 REL e 0.0309 (&7 0.0309
39 2793 AT sl 0.381 (F29X) 0.381
40 2794 IGEl EIR 0.2459 (Z%aT) 0.2459
41 2795 IBEL EIR 0.2591 (B%a7 ) 0.2591
42 2796 [REL e 0.3478 (#:47) 0.3478
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43 2797 IEEL Elkl 0.4544 (2997 ) 0.4544
44 2798 IGEil F 0.4999 (%77 ) 0.4999
45 2799 IGEil F 0.3774 (%37 ) 0.3774
46 2800 EEl F 0.4347 (ZFTT) 0.4347
47 2801 GECARY AT 0.048 (Z%aT) 0.048
48 2818 TR THEATT 0.0191 (F%a7 ) 0.0191
49 2819 TR ATAT 0.0207 (B%47 ) 0.0207
50 2820 IGEil FT 0.257 (ZFAT) 0.257
51 2821 IBEL FT 0.255 (ZFA7) 0.255
52 2822 TCRTE ATAT 0.0112 (B%F47) 0.0112
53 2823 IGEl F 0.2841 (%77 ) 0.2841
54 2826 TR ATAT 0.0094 (F%47 ) 0.0094
55 2827 T TR 0.0114 (F%a7) 0.0114
56 2828 BREL Elkl 0.2469 (FFaT) 0.2469
57 2830 TR ATAT 0.0094 (FFaT) 0.0094

Total 13.3345

[#1. #. NHAI/PIU-RRK/88001/PNP-GKP (DPR)/2025/3A]

g T, AT
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 7th May, 2026

S.0. 2291(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Development
of High-Speed access-controlled Corridor from Panipat-Gorakhpur (Shamli-Kheri Phase-1) in the stretch of land from
Km. 0.00 to Km. 1.50 in the district of SHAMLI in the state of UTTAR PRADESH, hereby declares its intention to
acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, ADM (F&R), Shamli in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.



[\ H—ETe 3(ii)] RIEGICARAE R I L R 5

SCHEDULE
Brief Description of the land to be acquired with or without structures falling Development of High-Speed access-
controlled Corridor from Panipat-Gorakhpur (Shamli-Kheri Phase-1) in the stretch of land from Km. 0.00 to Km. 1.50
in the district of SHAMLI in the state of UTTAR PRADESH

State: UTTAR PRADESH District: SHAMLI
SI. No. Survey/Plot (| Type of Land Nature of Land Area Area
Number (in Local Unit) (in Hectares)
1 2 3 4 5 6
Taluk: Shamli

Village: Gogwan Jalalpur

1 224 Private Agriculture 0.0278 (Hectare ) 0.0278
2 228 Private Agriculture 0.0012 (Hectare ) 0.0012
3 231 Private Agriculture 0.7969 (Hectare ) 0.7969
4 232 Government  ||Chakmarg 0.001 (Hectare) 0.001
5 775 Government  [|Sadak 0.1495 (Hectare ) 0.1495
6 787 Private Agriculture 0.27 (Hectare ) 0.27
7 788 Government  [|Nali 0.012 (Hectare) 0.012
8 789 Government  ||Chakmarg 0.029 (Hectare) 0.029
9 790 Private Agriculture 0.9397 (Hectare ) 0.9397
10 791 Government  ||Chakmarg 0.0201 (Hectare ) 0.0201
11 792 Government  [|Nali 0.017 (Hectare) 0.017

Agriculture/Pond (“"Private/
12 793 Common 0.089 (Hectare ) 0.089
Government™)

13 794 Private Agriculture 0.027 (Hectare ) 0.027
14 795 Private Agriculture 0.0952 (Hectare ) 0.0952
15 798 Private Agriculture 1.1289 (Hectare ) 1.1289
16 845 Private Agriculture 0.0016 (Hectare) 0.0016
17 846 Government  (|Nali 0.001 (Hectare ) 0.001
18 847 Private Agriculture 0.13 (Hectare ) 0.13
19 848 Private Agriculture 0.1716 (Hectare) 0.1716
20 849 Government  (|Nali 0.015 (Hectare ) 0.015
21 852 Private Agriculture 1.1455 (Hectare ) 1.1455

22 857 Private Agriculture 0.9798 (Hectare ) 0.9798
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23 858 Private Agriculture 0.6001 (Hectare ) 0.6001
24 859 Private Agriculture 0.8573 (Hectare ) 0.8573
25 964 Government  |[Mukhay Marg 0.0325 (Hectare ) 0.0325
26 965 Government  (|Nali 0.041 (Hectare ) 0.041
27 966 Private Agriculture 0.4999 (Hectare ) 0.4999
28 967 Private Agriculture 0.3742 (Hectare) 0.3742
29 969 Private Agriculture 0.0157 (Hectare) 0.0157
Village: Bhasani Islampur

30 2750 Private Agriculture 0.0014 (Hectare ) 0.0014
31 2751 Government  [|Nali 0.0007 (Hectare ) 0.0007
32 2752 Government  |[Mukhay Marg 0.0012 (Hectare ) 0.0012
33 2776 Government  (|Nali 0.0137 (Hectare) 0.0137
34 2783 Private Agriculture 0.1854 (Hectare ) 0.1854
35 2784 Government  ||Chakmarg 0.0083 (Hectare ) 0.0083
36 2790 Private Agriculture 0.2952 (Hectare ) 0.2952
37 2791 Private Agriculture 0.1558 (Hectare ) 0.1558
38 2792 Private Agriculture 0.0309 (Hectare ) 0.0309
39 2793 Government ||Rasta 0.381 (Hectare) 0.381
40 2794 Private Agriculture 0.2459 (Hectare ) 0.2459
41 2795 Private Agriculture 0.2591 (Hectare ) 0.2591
42 2796 Private Agriculture 0.3478 (Hectare ) 0.3478
43 2797 Private Agriculture 0.4544 (Hectare ) 0.4544
44 2798 Private Agriculture 0.4999 (Hectare ) 0.4999
45 2799 Private Agriculture 0.3774 (Hectare ) 0.3774
46 2800 Private Agriculture 0.4347 (Hectare ) 0.4347
47 2801 Government ||Nali 0.048 (Hectare ) 0.048
48 2818 Government  ||Chakmarg 0.0191 (Hectare) 0.0191
49 2819 Government  (|Nali 0.0207 (Hectare) 0.0207
50 2820 Private Agriculture 0.257 (Hectare ) 0.257
51 2821 Private Agriculture 0.255 (Hectare ) 0.255
52 2822 Government  (|Nali 0.0112 (Hectare) 0.0112
53 2823 Private Agriculture 0.2841 (Hectare) 0.2841
54 2826 Government  (|Nali 0.0094 (Hectare) 0.0094
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55 2827 Government  ||Chakmarg 0.0114 (Hectare) 0.0114
56 2828 Private Agriculture 0.2469 (Hectare ) 0.2469
57 2830 Government  ||Nali 0.0094 (Hectare ) 0.0094

Total 13.3345

[F. No. NHAI/PIU-RRK/88001/PNP-GKP (DPR)/2025/3A]
SHAIKH AMINKHAN, Director
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